IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

.JApplicant

Date :

12.06.2025

1 zéiﬁg SAGRR 146118/2025 /12.06.2025 |ABLAPL/6188/2025 10 c
2 e papL|46126/202512.06.2025  |ABLAPL/6183/2025 (10 c
3 |A.K.ROUL  |46133/2025|12.06.2025 |ABLAPL/6214/2025[10 | c |
4 |a.saHOO |46135/2025(|12.06.2025 |ABLAPL/6207/2025[10 | c |
5 |a.saHOO 146137/2025(12.06.2025 |ABLAPL/6204/2025[10 | c
SUDHANSU ‘ ‘
6 |PRASAD 46140/2025|12.06.2025 |ABLAPL/6290/2025 |10 c
MAHAPATRA
7 |N.SAHOO 146143/2025(12.06.2025 |ABLAPL/6180/2025(10 | c |
'8 |B.K.BAL 146148/202512.06.2025 |ABLAPL/6284/2025(10 | c |
9 [B.DAS 146150/2025|12.06.2025 |ABLAPL/6282/2025[10 | c
10 |M.R.ROUTRAY [46157/2025|12.06.2025 |ABLAPL/6175/2025[10 | c |
11 |M.R.ROUTRAY [46158/2025|12.06.2025 |ABLAPL/6172/2025[10 | c |
12 |s.sAMAL 146159/202512.06.2025 |ABLAPL/6195/2025[10 | c
13 |G.JAYSINGH [46165/2025(12.06.2025 |ABLAPL/6288/2025(10 | c
14 |S.N.MISHRA |46166/2025|12.06.2025 |ABLAPL/6177/2025[10 | c |
115 |G.SAHOO 146168/202512.06.2025 |[BLAPL/5433/2025 |10 | c
116 |G.SAHOO 146169/2025(12.06.2025 |[BLAPL/5434/2025 |10 | c
17 |J.KAMILA  |46170/2025|12.06.2025 |ABLAPL/6304/2025[10 | c |
18 |P.C.DASH  [46199/2025|12.06.2025 [WP(C)/15257/2025(10 | c |
19 |A B MALLICK|46210/2025|12.06.2025 |ABLAPL/6150/2025(10 | c
20 |M R ROUTRAY [46212/2025|12.06.2025 |ABLAPL/6255/2025(10 | c |
21 |NR BEHERA |46228/2025|12.06.2025 |[WP(C)/11708/2015/10 | o
22 |J. DEHURY [46230/2025|12.06.2025 |MACA/187/2024 |7 6.00,3*6 U |
‘23 ‘MADAN DAS ‘46232/2025‘12.06.2025 ‘MACA/271/2025 ‘7 ;Aggéi;;s U ‘
24 |NR BEHERA |46233/2025|12.06.2025 |CONTC/1346/2021 |10 | o
25 |S K SAHU  |46234/2025|12.06.2025 |[WP(C)/14766/2024 |7 | o
26 |S K SAHU  |46235/2025|12.06.2025 [WP(C)/14766/2024 |7 | o
‘27 ‘s MOHARANA ‘46236/2025‘12.06.2025 ‘CMP/1485/2024 ‘7 éAggﬁi;gs U ‘
28 |PL MISHRA |46237/2025|12.06.2025 |[WP(C)/40000/2023 10 | o




29 |s K SAHU  [46238/2025(12.06.2025 [WP(C)/14768/2024 |7 | v

30 |NR BEHERA [46239/2025[12.06.2025 |WP(C)/23004/2016(10 | v

31 |s K SAHU  [46240/2025(12.06.2025 [WP(C)/14768/2024 |7 | v

32 |s K SAHU  [46242/2025(12.06.2025 [WP(C)/14750/2024 |7 | v

‘33 ‘s MOHARANA ‘46243/2025‘12.06.2025 CMP/87/2025 ‘10 éAggﬁE;gs U ‘

34 |s K SAHU  [46244/2025(12.06.2025 [WP(C)/14750/2024 |7 | v

35 |PR CHHATOI [46245/2025|12.06.2025 |CRLREV/263/2025 |10 | c |
7.00 ,

36 |B MOHANTY |46246/2025|12.06.2025 |ABLAPL/5912/2025|7 ;;;ﬁggm
COPY

37 |GD MALLICK [46247/2025|12.06.2025 [WP(C)/4390/2025 |7 2-00,374 "y
PAPERLESS

38 |S MANDAL  [46248/2025|12.06.2025 |[WP(C)/22543/2019/10 | SR

39 |AK BISWAL |46249/2025|12.06.2025 |[WP(C)/31621/2021 10 | SR

40 |S K SAHU  |46250/2025|12.06.2025 [WP(C)/14756/2024 |7 | SR

41 |S K SAHU  |46251/2025|12.06.2025 [WP(C)/14756/2024 |7 | SR

42 |S K SAHU  |46253/2025|12.06.2025 [WP(C)/14763/2024 |7 | SR

43 |S K SAHU  |46254/2025|12.06.2025 |[WP(C)/14763/2024 |7 | SR

44 |S MOHARANA [46255/2025|12.06.2025 |CMP/1446/2024 |7 16.00,3*16
PAPERLESS

45 |M BEHERA  |46256/2025|12.06.2025 |[WP(C)/1573/2023 |7 | SR
3.00 ,

46 ﬁgHAPATRA 46257/2025|12.06.2025 |ABLAPL/6317/2025 |7 ;;;ﬁggAD U
CoPY

47 |N R BEHERA |46258/2025|12.06.2025 |WP(C)/2589/2022 |7 | v

48 |PK MISHRA [46259/2025|12.06.2025 |RFA/17/2015 0 | v

49 |S BISWAL  [46262/2025|12.06.2025 |CRLREV/138/2006 |10 | CE

50 |s. BISWAL |46264/2025|12.06.2025 |ABLAPL/6131/2025[10 | c |

s1 50 K- 46265/2025|12.06.2025 |ABLAPL/6308/2025 |7 2-00,372

MOHANTY DOWN LOAD

52 |0ty 46266/2025(12.06.2025 |ABLAPL/6305/2025 |7 S

53 iéﬂiﬁTY 46267/2025|12.06.2025 |ABLAPL/6309/2025 |7 ga%ﬁ’iéip U

54 (oY 46268/2025(12.06.2025 WP (C) /15681/2025 |7 B o

Total 1471

NIC




